List of cases where Case Management Hearing was held during the month of June-2022

Petitioner Advocate Date ofDate of Case

Name VS

District Case No.

Registration Management

H. SANJEEV|

UMAR
GGARWAL,

ISTRICT JUDGE

(COMMERCIAL
COURT)-01

Respondent
Name

Hearing

CS COMM-B.K. ROHAN [08.03.2019 03.06.2022
200/19 INDUSTRIES VS{BHABHRI

RAHUL

AUTOMOBILES

LTD.
CS COMM-ANSAR  KHAN[ISRAR 16.04.2019 03.06.2022
507/19 VS. HAMID BEG
Counter IMOHD. [27.08.2019 03.06.2022
Claim-29/19 ALAM

MOHD. HAMID

KHAN VS,

ANSAR KHAN
CS COMM-KRISHAN BASANT [30.03.2021 24.05.2022
1158/21 MANGAL VSJKUMAR

RAJBIR JAGLAN|GUPTA
CS COMM-HICICI BANK VSJALOK 02.11.2020 08.06.2022

1664/20

DAL CHAND

KUMAR




District Judge,
Commercial
Court-02

District

Case No.

Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

SINGH, DISTRICT]
JUDGE(COMMER
CIAL)-06,
CENTRAL

NIL
Sh. Pawan Kr/CENTRAL |NIL
Jain, District
Judge,
Commercial
Court-03
Ms Nisha Saxena,/CENTRAL
District Judge,
Commercial
Court-04

NIL
Sh. Ashwani Kr/CENTRAL [NIL
Sarpal, District
Judge,
Commercial
Court-05
SH. PARAMJITICENTRAL [NIL




Sh. Dinesh Bhatt ,
DJ (Commercial
Court)-01

District

West

Case No.

Petitioner
Name VS
Respondent
Name

Advocate

Date

ofDate of Case

Registration Management
Hearing

MALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL
COURT)-02

MS. HEMANIWest

NIL

MS. SANTOS
SNEHI MANN,
[DISTRICT JUDGE
(COMMERCIAL
ICOURT)-01

EW
ELHI

NIL

10

SH. GURVINDER|
gAL SINGH,
ISTRICT JUDGE,
COMMERCIAL
COURT-02

NEW
(DELHI

CS
COMM-
245 / 2021

“ILTD. VS.

PETROMAN
MARKETING
DELHI PVT.

INOVATECH
PROJECTS

INDIA PVT]
LTD.

SH.
SURENDE
R
MALHOTR|
A

17.07.2021

08.06.2022




District

11 [SH. SANJIV JAIN,NEW

LD. DISTRIC
JUDGE (COMM.)-
03

DELHI

Case No.

Petitioner
Name
Respondent
Name

VS

Advocate Date

Registration Management
Hearing

ofDate of Case

NIL
12 [SH. PREM KUMARSOUTH INIL
HARTWAL,
ISTRICT JUDGE
(COMMERCIAL
COURT)-01
13 [SH. VINAY|[SOUTH CS(COMM) M/S. PAMIRUDRA [08.05.2019  [06.06.2022
UMAR KHANNA, 63/19 COSMETICS PRATAP
ISTRICT JUDGE AND  GLASSES
(COMMERCIAL PVT. LTD. VS
COURT)-02 AXIS BANK LTD.
AND ORS.
CS(COMM) M/S. RUPINRUDRA  [08.05.2019 06.06.2022
62/19 ASSOCIATES VSPRATAP

AXIS BANK LTD
AND ORS.




District

Case No.

Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

GOYAL, DISTRICTI[EAST
JUDGE
(COMMERCIAL
ICOURT)-02

CS(COMM) PJITENDER PAL S 19.11.2020 08.06.2022
353/20
G.K. MALL
14 [SH. UMED SINGH,/[SOUTH-
IDISTRICT JUDGEEAST
(COMMERCIAL)-
01
NIL
15 [MS. VINEETASOUTH- NIL



mailto:SINGH@J.P

District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

CS (COMM) 28-11-2020 07-06-2022
NO.
240/2020
M/S ALNAFEE
FROZEN FOOD|
EXPORT  PVT,.
LTD. & ORS.
17 |MS. BARKHANorth-East
GUPTA, DISTRICT]
JUDGE,
(COMMERCIAL
COURT) SANDEEP RAMOD
JAIN VS,
SANJAY UMAR [24.03.2021 [01.06.2022
JAIN
IKUMAR
CS(COMM)-
5/2021
M/S NDCON]
CONSTURUCTIO
N VS. M/S
ASTAN
CS(COMM)-[CONSTRUCTIONJAMAN
36/2021 COMPANY GOSWAMI|26.03.2021 02.06.2022
18 [MS. NIVEDITAShahdara [NIL
ANIL SHARMA
19 S. SUKHVINDERShahdara [NIL
UR




Petitioner Advocate Date ofDate of Case

Name

District Case No.

VS

Registration Management

20

SH. GURDEEP,
SINGH, DISTRICT]
JUDGE

North-West

Respondent
Name

Hearing

(COMMERCIAL)
21 [SH. VIRENDERNorth NIL
BHATT, DISTRICT]
JUDGE
(COMMERCIAL
COURT)
22 (SH. PANKAJ|ISOUTH
GUPTA, DISTRICT|WEST STATE BANK OF
JUDGE CS (COMM)IINDIA VSPANKAJ b5.07.201 02.06.2022
(COMMERCIAL) 100/2019 [NARENDER KUMAR :07.2019 3-06.
SINGH
AMARJEET
SINGH VSSAMRAT
CS (COMM)SHRIRAM SEHRAWA|20.11.2019 07.06.2022
189/2019  |opNERAL T
INSURANCE




	Form-5

